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(c)  the steps overnment propose to 
take to meet the demands of the old 
settlers?

The Minister of State in the Ministry 
ef Horn* Affairs (Shri tidy* Charan
Atikit): (a) There is no scheme at 
present to settle 4 lakhs of refugees in 
Andaman  and Nieobar Islands and 
allot them five acres of paddy land and 
five acres of hilly land.

(b) Does not arise

(c) Old settlers have been making 
persistent demands for Miaitional land 
to meet their growing requirements 
The local Administration are taking 
steps to provide to these people (1) 
house sites m South Andamans as well 
as at ,ilher places, (ii) agricultural 
land in Rutland Island and (Ui) land 
for raising plantation crops in Alexan
der Island.

Rehabilitation of Refugees in West 
Bengal

*949 Dr. Kaaen Sen.

Shri Kameshwar Singh.

Will the Minister cf Labour and 
Rehabilitation he pleased to stcte

fa)   whether it is a fact that  his 
Ministry has agreed with tin West 
Bengal  overnment  to  rehabilitate 
refugees of ex-camp sites of West 
Bengal numbering nearly 1,  fami
lies in West Bengal at tbe Centres 
cost; and

(b) if so, the steps taken to imple
ment tbe agreement*

ment have sent a proposal for th% 
settlement at their present site «f XJUt 
families out of the above, which ia 
under examination. Proposals for the 
settlement ef remaining 9,383 familiee 
are still awaited from the State ov
ernment

Engineering Industries

•95. Shri S K. Tapariah:

Shri P. N. Solaakl:

Will the Minister  of Labour  and 
AehabilitaUon be pleased to state:

(a) whether it is a fact that several 
establishments in the engineering in
dustry m the Bombay-Poona region 
have resorted to lay-off and retrench
ment;

(b) whether it is also a fact that 
over .   workers  in this  region 
have already been laid-oit.

(c) if so, the reasons therefor, and

(d) the steps  overnment  have 
taken to avoid any further lay-offs?

The Minister of Labour  and  Re
habilitation (Shri Hathl); (a) to (d). 
The matter falls in the State sphere 
According to the State overnment, 
about 15 workers are being laid off 
at present due to shortage of  raw 
materials and  lack of orders.  The 
reasons for sueh lay-off are investi
gated by the State overnment and 
if they are due to shortage of raw 
materials, the cases are referred  to 
the Director of Industries for r<ecee» 
sary action.

Tbe Minister ef 8Ute ia the Ministry   Preridentshif ef All India Lawn
ad Laboar. Saspleynseat mM RebafclM- Tennis AmmMIss
taMm   L 1. M Un): (a) and
(b). The Ministry baa agreed to con   *ttl. W*rf H. N.  Mafcatfee:  WOT
sidar finoomSt Item the Stale Oovam-  tbe Minister of XdoeetJaa be pleased 
mast Jar the rehabJUtattrc ot ex<cam»  to state: 

on ddunct csonp sitaa in Weat 
Bengal  ftcnotding tp tbe latest survey   (a) whether ovanamaot. ase nmn
conducted by tbe West Bengal overn- that recently a Union Cabinet Mnla-
mentfe Umn INt the Mel nwaher U ter  contested  and wen  tb***ttr«*»
mx-cmm* iemflles on dsltmqt samp. tftss  dentship of the All-India  Lngll̂
was Mtt  Tbe West Bengal overn-  nfs Association;




